HIGH COURT OF JUDICATURE AT HYDERABAD
_FOR THE STATE OF TELANGANA AND THE STATE OF ANDHRA PRADESH

NOTIFICATION

ROC.No.15/2014-RC Dated 25.1.2016

It is informed that the High Court has provisionally selected the candidate
with Regd.N0.975 to the post of Civil Judge (Junior Division) notified for
the year 2014 under recruitment by transfer in place of the candidate with
Regd.No.992 who has opted out of the selection to the post of Civil Judge
(Junior Division), on her own.
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